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TABLE - XII 
 

 

STATISTICS OF QUESTIONS FROM 1ST JANURAY 1953 TO 30TH NOVEMBER 1956 
 

 

 

 From 1st January to 31st 
September 1953. 

(Before the partition of 
the Andhra State. 

1st October to 31st 
December 1953. 

(After the partition of 
the Andhra State.) 

1st January to 
31st December 

1954. 

1st January to 31st 
December 1955. 

1st January to 
30th   December 

1956. 

 

Total number of questions 
received. 
 

 
3,988 

 
1,039 

 

5,752 
 

3,621 
 

1,847 

Total number of questions 
admitted. 

3,150 814 4,884 2,705 1,225 

Total number of questions 
disallowed. 

801 168 755 538 326 

Total number of questions 
referred back. 

37 57 307 323 268 

Total number of questions 
withdrawn. 

15 .. 15 28 1 

Total number of questions 
answered. 

1,943 195 2,204 1,787 681 

Total number of questions un 
answered. 

1,192 619 2,671 918 544 

Total number of questions 
pending admission. 

.. .. .. 27 27 
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TABLE - XII A 

 
STATISTICS OF QUESTIONS PUT BY EACH MEMBER 

 
Serial 

number 
Name Number of 

questions given 
notice of 

Number of 
questions 
answered 

Number of 
questions 

disallowed 
1. S.T. Adityan 23 13 2 

2. A. Aiyanar 17 4 2 

3. L. Anandan 23 16 7 

4. Anthony Peter 11 4 3 

5. S.C.C. Anthony Pillai 12 6 2 

6. K. Aranganathan 935 550 180 

7. T.S. Ardhanari 31 11 6 

8. R.S. Arumugham 76 48 17 

9. S. Arumugam 6 .. 5 

10. S.R. Arumugham 127 78 10 

11. V. Arumugham 25 4 11 

12. V. Balakrishnan 634 280 69 

13. K.H. Bomman 4 3 1 

14. P. Chelladurai 15 6 3 

15. O. Chengam Pillai 44 26 5 

16. V. Chinnayya 8 5 1 

17. G. Chitrambalam 21 2 7 

18. P. Chockalingam 3 1 1 

19. D. Dasarathan 89 54 13 
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Serial 

number 
Name Number of 

questions given 
notice of 

Number of 
questions 
answered 

Number of 
questions 

disallowed 
20. S. Deivasigamony 43 24 4 

21. M. Darmalingam 308 167 38 

22. A. Doraiswami Gounder  9 .. 2 

23. T.P. Elumalai 12 7 2 

24. K. Gajapathy Reddi 3 1 .. 

25. T. Ganapathy 1 1 .. 

26. V. Gopala  Gounder 98 50 13 

27. G. Govindan 112 30 37 

28. A. Govindaswamy 
Nayagar 

125 44 30 

29. M. Jagannadam 122 61 16 

30. P. Jeevanandam 89 44 20 

31. M. Kalyanasundaram 475 298 46 

32. C. Kandaswamy 167 76 44 

33. M. Kandaswamy 
Padayachi 

3 3 .. 

34. V.K. Kannan 7 5 .. 

35. M. Kattimuthu 222 106 54 

36. D. Krishnamurthy  
Gounder 

76 24 14 

37. Dr. U. Krishna Rao 1 .. .. 

38. P.S. Krishnaswamy 
Iyyangar 

3 1 1 

39. R. Kuppuswamy 12 9 1 

40. K.S. Lakshmipathy 5 .. .. 
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Serial 

number 
Name Number of 

questions given 
notice of 

Number of 
questions 
answered 

Number of 
questions 

disallowed 
41. V. Madanagopal 27 12 5 

42. N. Mahalingam 30 4 2 

43. Mohamed Salih 
Maraikayar 

1 .. .. 

44. M. Manicka Sundaram  5 4 .. 

45. P.G. Manickam 96 68 12 

46. M. Marimuthu 22 8 4 

47. Mookiah Thevar 32 22 5 

48. M.Muni Reddi 47 11 6 

49. K.G. Muniswamy 
Gournder 

4 3 1 

50. C. Muthiah Pillai 14 5 5 

51. V. Muthu 14 9 2 

52. M.C. 
Muthukumaraswamy 

23 9 2 

53. A. Muthuswamy 21 14 6 

54. B.R. M. Muthu Thevar  4 2 3 

55. V.R. Nagarajan 49 15 11 

56. P.S. Nalla Gounder  2 .. .. 

57.  K.R. Nallasivam 32 13 2 

58. B.K. Nallaswamy 40 14 7 

59. G. Narayanaswamy 
Naidu 

 3 .. .. 

60. S. Pakkiriswamy Pillai 171 72 21 

61. M. Palanimuthu  59 35 8 
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Serial 

number 
Name Number of 

questions given 
notice of 

Number of 
questions 
answered 

Number of 
questions 

disallowed 
62. N.K. Palaniswamy 1,041 582 271 

63. V.C. Palaniswamy 
Gounder 

            2 2 .. 

64. K.G. Palaniswamy 
Gounder 

2 2 .. 

65. R.M. Palaniappan 2 2 .. 

66. M. Palaniandi 45 16 10 

67. S. Panchaksharam 23 4 3 

68. N. Paramasivath Udayar 11 6 2 

69. K. Parthasarathy 55 28 2 

70. M.P. Periaswamy 8 5 .. 

71. S. Radhakrishnan 34 7 6 

72. E.L. Raghava Mudaliar 3 .. .. 

73. P.B.K. Raja 
Chidambaram 

2 1 1 

74. D.K. Raju 8 3 .. 

75. N. Rajagopalan 23 13 4 

76. C.R. Ramasamy 31 19 5 

77. K.T. Raju 19 9 5 

78. M.R. Ramachandran 3 1 1 

79. A. Ramachandra Reddiar 9 .. 1 

80. N. Ramakrishna Iyyar 29 13 2 

81. S.Ramalingam 279 137 32 

82. P. Ramamurthi 10 3 2 
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Serial 
number 

Name Number of 
questions given 

notice of 

Number of 
questions 
answered 

Number of 
questions 

disallowed 
83. K.V. Ramaswamy 132 50 23 

84. V.K. Ramaswamy 
Mudaliar 

70 37 12 

85. P.S. Rangaswamy Naidu 7 6 .. 

86. R. Rangaswamy  
Gounder 

3 1 .. 

87. P. Rangaswamy 
Reddiyar 

430 227 62 

88. N. Rathina Gounder 2 .. .. 

89. A. Ratnam 1,411 666 208 

90. P. Rathinaswamy Pillai 4 .. .. 

91. A.M. Rathnaswamy 91 43 12 

92. P.R. Rajagopal Gounder 4 .. 1 

93. A.M. Sambandam 1 1 .. 

94. K.R. Sambandam 116 62 27 

95. A. Sambasivan 5 4 1 

96. T.V. Sannasi 1 1 .. 

97. P. Selvaraj 2 .. .. 

98. M.S. Selvaraj 9 .. .. 

99. A. Senapathy Gounder 28 12 4 

100. T. Shanmugham 4 1 2 

101. K. Shunmugham 11 8 1 

102. V.S. Sivaprakasam 3 .. .. 

103. N. Sivaraj 19 12 1 
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Serial 
number. 

 
Name. 

Number of 
questions given 

notice of  

Number of 
questions 
answered. 

Number of 
questions 

disallowed. 
 

104. 
 
Soundaram 
Ramachandran 

 
3 

 
2 

 
.. 

105. A.K. Subbiah 74 30 12 

106. M.P. Subramaniam 41 20 5 

107. S. Swamikannu 
Padayachi 

5 2 .. 

108. R.V. Swaminathan 21 7 2 

109. S. Swayamprakasam 14 7 4 

110. R. Thankavelu 1 1 .. 

111. S.P. Thankavelu 20 14 2 

112. M.D. Thiagaraja Pillai 28 12 9 

113. S. Thinakaraswamy 
Thevar 

1 .. .. 

114. P.K. Thirumurthi 4 2 .. 

115. P. Urkavalan 9 7 .. 

116. S. Vadivelu 18 11 1 

117. G. Vagheesam Pillai 36 18 6 

118. P. Varadarajulu Naidu 5 1 .. 

119. A. Veloo 10 .. 2 

120. O. Venkadasubba Reddi 8 5 2 

121. P. Venkatesa Sholagar 55 37 7 

122. M. Venugopala Gounder 80 48 13 

123. Venugopala 
Krishnaswamy 

1 .. .. 

124. K. Vinayakam 112 44 25 

125. K.R. Viswanathan 441 208 63 
   

 
NOTE. -    This statement excludes the questions put by the members of the Andhra and the 
Kerala States before partition. 
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                       TABLE XII- B 
     

STATEMENT OF QUESTIONS DISALLOWED 
 

Reasons for disallowance. Number of 
questions 

disallowed. 
I. Relates to a Central subject 42 

II. Suggests action and does not ask for information 182 

III. Not a matter of Government concern 304 

IV. Vague and unintelligible 49 

V. Repetition of questions already answered 271 

VI. Matters not relating to public concern 212 

VII. Matters relating to individual grievance 84 

VIII. Matters not within the special cognizance of the Ministers 
concerned. 

19 

IX. Matters under adjudication by courts of law 21 

X. Matters fit for resolution 15 

XI. Information available in statutory rules and regulations, 
published reports and documents, etc.  

92 

XII. Repetition of questions already admitted 66 

XIII. Questions asking for opinion 19 

XIV. Matters covered by Departmental rules 8 

XV Matters asking for policy 2 

XVI. Matters containing insinuation. 1 

XVII. Questions based on Newspaper information 1 

XVIII Questions of excessive length 2 

XIX Questions containing abuse of right of questioning 2 
 


